Cenlral Adminishrative Tiibunal
Principal Bench, New Delhi

RA-26/2007
MA-187/2008
fRA-235/2007
IAA-237 j2007
CA-1062/2004

New Delhi this the 29t day of January, 2008.

Hon'ble Mr. Sharker Raju, Member(J}
Hon'ble Atis. Chitrg Chopra, Member{A})

S#Shyi

1.

N

Lo

9.

Ashndnl Kumar

Mulkash Kumar

Ram Nhwas Snarma
Girish Chandra

Sunll Kumnar Tyagi

St Lanani Dend

Subhash Chand Sharma
Lakshya Kumar

Smit. Rita Guial

10.Beeng Kumanl

11.8mt. Sunita Wadhwao

12.

G.S. Ral

12.8amundar Singh

14.Suresh Pal




¢ -

15.Ram Prc;scd

14, Naresh Kumar Sharma
17.Naresh kumar

18.8mi. Kamilesh

12.8mi. Mcnju Mishra
20.Raj Pal

21. Ranvindra Kumar Singh
22.5mi, Sangeeia Saxena
22.5mt. Kiran Chaturved
24.Supbhash Chand
25.0mpuarkash

26.Ram Bharos Prasad
27.7.P. Singh

28.D.P. Sharma

2

. Raview Appllcants

{All ihe applicants In RA C/o Sh. Ashwini Kumar, D-6%/&, Sangam

Vinar, Deihi,

[through Sh. Gyan Prakash, Advocate)
Versus

1. L. Govemar,
Raj Miwas,

Delnl through Chief Secrefary,

Govi. of NCT of Delhl,
Dalhl Sachhvalya,
Mewr Delhl-1.

Chief Secretary,
Gowvl, of NCT of Dainl,
Dalnl Sachivaiya,
Mews Delnl-1.
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3. Chairman{UBS}/Pincipal Secratary,
Department of Urban Development,
Govt. of NCT of Delnl, B-Block,

Vikas Bhawan, Delnl Sachivalya,
New Delhl-1.
4. Secretary {Sendces),
Department of Sendces,
Gowvt. of NCT of Dalhl,
‘B' Wing, 7th Level,
Delni Secretarict,
|.P. Estate,
New Delnl-2. ... Respondents
{through Sh. Alesh Luthra, Advocate)

Order {Cial)

Mir. Shanker Raju, Membei{J)

MA-187/2008 Is allowad. RA-246/2007 is reui\;éd.
2. On restoration of RA-26/2007, In the light of declsion of the
Division Bench at Chandigarh in 8.5, Sodhi Vs. BCI (2006{2)ATJ CAT
128) wihere Full Bench declsion of Andhra Pradesh High Court has

besn reled upen, havng no jursdiction to condone delay In

Revew Apploation, RA-246/2007 Is dismissed.

3. It s also pertinent fo note that decision of Full Bench of this
Tribunal in Nand Lal Nichoni & Ors. Vs, U.G1 & Ors. {Full Bench
Judgments of CAT {198%-15%1) Volll 85} has beaen taken into

consideration by the Division Banch,to which we respaciiully agrese.
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{Chiira Chopra} {Shanker Raju}
Member{A) : : Member{J}





